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PUBLIC NOTICE 
Notice is hereby given to public at large that 

ccILCCmy client Mr. Ashish Joitaram Patel has 

/0¬/93 

fasft, ate, ÈgI, aKAIEE, HÇEIAGET, 

., atftaft (g4), y«(-Y0006¬. 

appled for the transter of 50% undivided 
nights in Flat No.DI42 admeasuring 51.40 sq. 

nfdsiat 

persons who have any claim, night titile 

R2 344H (E) Aqu () 

) fua faffta 

melers Capet area on 2nd Floor in he faaia: 3o , RoR? buiding krnown as Malad Chandrakiran Co 
op. Hsg, Soc. Lid, situated at S. V. Road, 
Opp. N. L. High School., Malad (West), 

|Mumibai 400064, along with five fully paid up 
|shares of Rs.50/- each issued under Share 
Ceríificate No.C-042 and bearing distinctive 
Nos. from 206 to 210 (both indusive), from 
the name of his mother Late Mrs. Savita alias 
Savitaben Joitaram Patel who expired on 
18/04/2021, to his name. 
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to TH. Huta fais 20 4, R0R? faAAT r) 

sf. fatg R AYAT0 
TUttra/3Ta-00/34-io046x/ 

203iatu 34 yfuS|-YIHE VTAAEII-$, 0te s4, HHTATET , 3um ya-gat 

tna (gd), yaf-xoo063, HEKT. 
$-ia: cirp.riipl@gmail.com 

POP9-RL/*oxo 

fau }eré Tr5, Hàâ (tfrau ), yaf-xooo42, TERTR. 
$-ta: bk@bhamaconsufting.com 

) https:/ibbi.gov.inlen/homeldownloads 
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aci �o Canara Bank< 

E (g), yas-x0004..:+3?-gYRCEEu,-: cb1517@canarabank.co 

tais:??. 06, 023) 



ade fibre 
The Council will very soon 

king a delegation from India 

e US and will be meeting 
Companies American 

UBLIC NOTICE 

hukar Sundar Patil and others are 

and possession of lánd bearing 

No. 170, Hissa No. 10, Situated at 

Naringi, Tal. Vasai, Dist. Palghar. 
admeasuring 24 Guntha, out of 3 

e between share of Mr. Madhukar 

ar Patil and others. Mr. Madhukar 

ar Patil Wish to sale aforesaid land tol 

ient. 
said notice is hereby given on behalf of 

client who intend to get the said property 
purchase aforesaid land, inviting claim, 
objection if any, of Whatsoever nature, in 

ing, together with supporting documents 
below mentioned address, If any person 

wing any kind of right, claim, title, interest in 

said Land or any objection in any manner 
atsoever should communicate: the 

dersigned Advocate in writing with 

pporting documentaryproof within 14 days 

bm the date of publication of this notice. 

nd thereafter mý client proceed further 

hich please be noted. 

CHANGE OF NAME 

MONIKA 
MONIKA 

f 

PER DOCUMENT. 

AdvocateJ. C. Pathak 

203, Om Arcade, V. S. Marg, Virar (E). 
Tal: Vasai, Dist: Palghar. 

I HAVE CHANGED MY NAME FROM 
TRIVEDI / MONIKA BHUPAT 

BHATT TO DARSHIL 
BHUPATRAY TRIVEDI AS 

Sd 

PER DOCUMENT.: 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolubion 

Process for Corporate Persons) Regulations, 2016) 

5 

I HAVE CHANGED MY NAME FROM 

SHAHANAVAZ 
SHAHANAVAZ 

GEFTA 

2 Date of incorporaion of coporae deblor 

SHEIKH TO 

CHANGE OF NAME 

FOR THE ATTENTION OF THE CREDITORS OF BD&P HOTELS (INDIA) PRVATE UMITED 

Relevant Particulars 

I HAVE CHANGED MY NAME FROM 
PURSHOTTAMBHAI ASHOKBHAI 

VATALIYA TO ASHOK PURSHOTTAM 

BHAI PATEL AS PER AFFIDAVIT 

6 

I HAVE CHANGED MY NAME FROM 
RATAN KUMAR BHATTACHARJEE 

TO RATAN KUMAR BHATTACHARYA 
AS PER DOCUMENT. 

to 

7 

real opportunity 

Authority under which corporaté 
debtor is incorporated Iregistered 

Dodhia. 
the next level, said Shri Bhadresh 

I HAVE CHANGED. MY NAME FROM 
GULAB JAMNANI TO 

Name of corporate debtor 

FORM A - PUBLIC 
ANNOUNCEMENT 

Corporate ldentity No. / Limted Liabiíty 
ldentficaton No. of corporate debtor 

Address of the rea'stered ofice ad 
pincipa ofice (i ay) of coparde dattar 

Insolvency Commencement date 
respect of corporale debtor 

12 

Name and registraion number of 
8the insovency professional acting 

as interim resolution professional 

13 

Estimated date of dosure of 

insolvency resolution process 

Address and e-mal of the irteim 
9resoluion prolessiona, as egisered 

with the Bard 

11|Last date for submission of daims 

to 

Classes of creditors, if any, under 
dlause (b) of sub-secion (6A) of 
aecion 21, ascertained by the interim 
resolubon professional 

(a) Relevant Forms and 

23rd June, 2023 (Orde Received on 26.062023, but due to 
inNCLAT hearno cn 2A062023, NCLAT Order received on 

30.062023 Revised date considered as 30th June 2023) 

Names of Insovency Professionals identtfied to acd as Authorized 
Representative of creditors in a dass 
(Three narmes for each dass) 

are available at 
14(b) Details of authorzed representalives 

M/s BD and P Hotels (India) Private Limited 

Adgress. and e-mal to be ised for|913, Corporate Annexe, Sonawala Lane, Near Udyog 
10correspondence .with . the interim Bhavwan, Goregaon East, Mumbai 400063, Mahardshtra. 

resolution pro<essional cirp.ripl@gmail.com 

25th April, 1997 

Date: 30th June, 2023 Place: Mumbai 

Registrar of Companies - Mumbai 

U55101MH1997PTC107571 

D8 Central, Maulana Azad Road, Rangwala 

Compound, Jacob Circle, Mumbai 400011 

27th December, 2023 

1602 Tower A, Rurwal Elegante, Lokhandwala Complex, 
Veeia Desai Road, Andheri West, Mumba 400053, 
Maharashtra. bk@bhamaconsulting.com 

Mr. Birendra Kumar Agrawal 
IBBINPA-001/P-PO0564/2017-18/11040. 

14th July, 2023 

NA 

NA 

a] https://bbi.gov.in/enhomeldownloads b] NA 
Notiee is hereby given that the National Company Law Tribunal has ordered the commencement of a comorate insolvency resoluion process of the Ws. BD & P Hotels (India) Private Limited on 23rd June. 
ona The creditors of M/s. BD &P Hotels (India) Private Limited, are hereby called upon to submit 

their daims with proof on or before 14th Juy, 2023 to the interim resolution professional at the address mentioned against entry No. 10. The hnancial credtors shall submit their caims with proof by electronic means onlv. All other creditors may submit he caims wth proof in person, by pOst or by electronic 
eans Submission of false or misleading proofs of claim shall attract penalties. 

Birendra Kumar Agrawal 
IBBWPA-00MP-PO0564AZ017-1811040| REEORE THE MAMLATDAR & CERTIFYING OFFICER OF PERNEAA TALUKA,PERNEM GOA Mutation Case No. Mut/33983/Mandrem/2023. 1. Joaquim D'Souza alias Joachim D'Souza alias 

as 

IS 

1 
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1. 
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d 
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ate: 01/07/2023 

AMIR SHEIKH AS 
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